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MR. SPEAKER: No, no.

SHRI K. LAKKAPPA: Sir, I raise
a point of order. I put a question to

the Government. ol

MR, SPEAKER: You have raised
two questions. One is about the policy
which he has already answered. The
Second is about the divergence of the
party which has no relevance to the
question.

SHRI K. LAKKAPPA: My ques-
tion is on divergent views in the
government.

MR, SPEAKER: No, Government
cannot have divergent views.

SHRI K. LAKKAPPA: I am ask-
ing about divergence in the Govern-
ment. He has not answered this.

(Interruptions)
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MR. SPEAKER: He has already

answered that question,

SHRI K. LAKKAPPA: Let the
Prime Minister answer that.

MR, SPEAKER: Mr. Nayak, he
has mentioned hisg view and he has
salg that so far us the State Govern-
ments are concerned, they have their
constitutional right.

SHRI K, LAKKAPPA.:
you answering?

Why are
He should answer
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that. What is the mind of the Gov-
ernment? Let them answer that., I
am requesting the Prime Minister to
answer that question.
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THE PRIME MINISTER
MORARJI DESAI). Raising voices
does not amount to an argument,
The Home Minister has already stated
that MISA is not going to be utilised.
But that does not mean that a legis-
lation requiring the detention of ele-
ments responsible for violent acts
and such other things will not be
needed by States other than the Cen-
tre for the safcty of the citizens of the
country.

(SHRI

Raman Hydel Project in North Bengal

*309. SHRI AMAR ROY PRA-
DHAN: Will the Minister of ENFRGY
be plcaseg to state:

(a) whether the infrastructure of
Raman Ilydel Project of North Bengal
is underway; and

(b) if so, the time by which it is
expected to be completed?

THE MINISTER OF ENERGY
(SHRI P. RAMACHANDRAN): (a)
and (b). The West Bengal State Elec~
tricity Board have intimated that in-
frastructure works like construction
of temporary roads, residential build-
ings and arrangements for construc-
tion power have been taken in hand.
The Raman Hydro Electric Project
Stage II, of which infrastructure works
form a part, was sanctioned in April
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1977 and, as per present assessment,
the first two units of 1256 MW each
are expected to be commissioned in
1982-83 and the remaining twg units
of 125 MW each during 1983-84.

SHRI AMAR ROY PRADHAN: 1
am sorry to hear the reply of the hon.
Minister. I can say that except road
construction, no infrastructure work
has been started so far. North Ben-
gal is a neglected and backward area
due to power crisis, It has become a
black or dark area. The entire Jal-
dhakka hydel project is a compleie fail-
lure, particularly in the rainy season.
Due to political pressure Dalkhola ther-
mal plant has been abandoned. Now the
only hope is the Ramman project, for
the people of North Bengal. In the
circumstances, I would like to know
from the hon. Minister what 1is the
tota] estimated cost of the project; and
how much money has been spent so
tar for this project.

(Interruptions)

SHRI P. RAMACHANDRAN: 1
want notice for it. The project will
cost about Rs. 2419 Jakhs, comprising
Rs. 995 lakhs ag the cost of electrical
works, and the balance as the civil
works and over heads. And then the
provision approved by the Planning
Commission for the current year is
Rs. 278 lakbs; infrastructure works
like construction of temporary roads,
residential buildings, arrangement for
construction power etc. have becn
taken in hand.

SHRI AMAR ROY PRADHAN: How
much money has been spent for the
project uptodate? When will the tem-
porary road construction be complet-
ed, and when will the infrastructure
work of the buildings and other
works be started?

SHRI P. RAMACHANDRAN: As T
said earlier, all the entire units are
expected to be commissioned by 1982-
83 ang 1983-84; in between, the State
Electricity Board has taken up the in-
frastructure work. They are doing it
according to schedule.
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SHRI CHITTA BASU: Is it not a
fact that infrastructure could be com-
pleted—ang cannot be completed—ac-
cording to schedule because of lack of
finance and of the non-release of ne-
cessary finance? In view of lhis, can
the Minister assure the House that in
order to complete the project as per
schedule, necessary ,funds will be
made available, so that the infra-
structure can be completed as per
schedule?

SHRI P. RAMACHANDRAN: 1t is
for the State Government and the
State Electricity Board to approach the
Planning Commission and the Central
Government, if there is a shortage of
finance. So far no such problem has
arisen and they have not reported to
us that there is shortage of funds.

SHRI SAUGATA ROY: As the hon.
Member has already mentioned, North
Bengal is a backward area and the
Raman hydel project is only a small
project which wjl' give power 10 a
small area. In order to solve the
power problem of North Bengal, the
Farakka Super Thermal Power station
is necessary. Would the hon. Minis-
ter kindly tell us by which year this
thermal power station would be com-
missioned?

SHRI P. RAMACHANDRAN: The
project report for Farakka is under
processing,  After that it has to bhe
placed before the Investment Clear-
ance Board. Aftler clearance is given,
sanction may be accorded for the com-
mencement of the work, and the Na-
tional Thermal Power Corporation
would do it. As I stated earlier, this
clearance would be given in the next
two or three months. After that the
project would be taken up.

SHR]I K. B. CHHETRI: In view of
an acute power shortage in North
Bengal no projects are coming up
there. As a result, the people of the
whole of North Bengal are feeling
themselves neglected. Immediate
completion, or time-bound completion,
of projects would be of a great help to
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the people of North Bengal. I would
like to know from the hon. Minister
wizether it is a fact that ivecause of
some controversy between the State
Government and the Central Govern-
ment with regard to the import of
machinery and with regard to the in-
vitation of global tenders, projects
have been delayed. Secondly, since
the Prime Minister is here, I would
like to draw his attenition whether it
is a fact that the hilly area of Dar-
jeeling was allotted a sum of Rs. 800
lakhs in the three Five Year Plans,
out of which so far only Rs. 659 lakhs
have been released. The balance
amount is yet to be released and be-
cause of that the development work in
that hill area of Darjeeling has been
hampered. Will the Prime Minister
look into the matter and expedite the
release of the balance amount?

SHRI P. RAMACHANDRAN: As far
as the power position is concerned, it
is a fact that North Bengal is short of
power, due to various reasons, includ-
ing want of proper linkage between
North Bengal and other parts of Ben-
gal. We have already advised the
State Electricity Board to establish
linkage so that power can be supplied
to North Bengal also. With regard to
this particular project, all the prob-
lems have been sorted out and we are
awaiting certain clarifications from the
State Electricity Board. As soon as
those clarifications are received, efforts
could be made for the import of machi-

nery.
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